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18.35 hrs.

DISCUSSION ON FLOOD AND
DROUGHT SITUATION IN VARIOUS
PARTS OF THE COUNTRY—contd.

MR. DEPUTY-SPEAKER: Now, we
will start discussion under Rule 193, There
are 5 hon. Members from the Opposition
and two or three from the ruling party,
who want to participate in the Discussion.
I have no objection if the hom. Members
take not more than 10 minutes. There is
no discrimination between the opposition
and the ruling party. The Minister will
reply positively at 8 o’clock.
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THTET FIA HT HITITTA FEIT |

TF TTHT 4-10-82 FT AlH FAT
W BT 116 & warg g faq &
HAt wgea T Far g fFo—

“The average annual total damage
due to floods during 1953-80 is of the
order of Rs. 327 crores, and from 1977
to 1981 is about Rs. 1,048 crores.”

“Simce the launching of the National
Programme of flood control in 1954, an
amount of Rs. 976 crores was spent on
the programme till the beginning of the
Sixth Five Year Plan (March 1980)
providing reasonable degree of protec-
tion to an area of about 11 million hec-
tares. In view of the importance of the
programme, the Planning Commission
has approved an outlay of Rs. 1,045
crores in the Sixth Five Year Plan for
flood pretection works.”

—

Dise. re. Flood and ASVINA 23, 1904 (SAKA) drought situation 426

AT WErAA, HIT FIT FA
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The number of human lives lost ....
1,843.
The number of cattle lost

59,347
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FLTar F WA HT aTE AT F EE
& TIgey A TEgid Fgl 91—

18.44 hrs.
(Shri S. M. Krishna in the Chair)

“As per the consensus reached in the
meeting of the National Development
Council held in March 1982, it has beem
decided to set up a National Resources
Council under the Chairmanship of the

 Prime Minister. The Council will have
the concerned Central Ministers and
State Chief Ministers as its members.”

THH T gl @, 1 &16 " W a7—

“The necessity for an apex body to
evolve natiomal policy for the develop-
" ment for use of water resources in con-
formity with the highest national inte-
rest has been emphasised in the report
of the Irrigation Commission, National
Commissions of Agriculture and Rash-
, triya Barh Ayog.”

EP e & e - ™

OCTOBER 15, 1982
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fera =1 fororett €Y faerdt &, SR goar
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“A former Chief Minister of Andhra
Pradesh was forced to observe recently
that these schemes had bemefited only
contractors, land-lords etc.”
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qMgeT ®WT FT g | HT @E AT
fRR T@R J§9 #@F & HEA
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Aq fEzT g

st qeax fag (wged) @ ER
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T waae faafa & & 3 @
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AT a8 g fv o o & ol
% #1 wEa  foogw FwEmm @
T IAF AT TS F WA F g
9% UF FSr arfew gE A7 | mam
FT qET N fF wEA w=Sr ERO
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ToTRr g1 a1 fava wRW FT g, W
W FT OHET d FAC g fAdx
T 8, T Afor W@ gE WK
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faear & | gmfey €z &1 {a@w &
f& @dad doe @ @ fFew
9T d§r SR A9 9%

SHRI D. P. YADAV (Monghyr): Mr.
Chairman, Sir, I beg of you to just give
me a few more minutes,

There are some stages in national life
where we have to forget the party issue or
the Government issue. We have reached
a stage where we have to think very cool-
ly. There may be a turning point in na-
tiomal life as to what to do from tomor-
row. Till today what we have done, we
should forget it. From tomorrow what we
have to do we have to remember.

There are some warnings before the
pation. Those warnings are not to the
Congress (I) or to the Congress (S) or the
Lok Dal or anybody else. It is a warning
to the whole country. This is a warning
to the whole nation. The first warning is
that of starvation. I shall most humbly
request both the hon. Ministers for Irriga-
tion and Agriculture to kindly pay a sur-
prise visit to some parts of Bihar, Uttar
Pradesh, Madhya Pradesh etc., sit with
the block people, talk to them and assess
the situation and see for themselves what
calamity drought has brought for them. I
hope, Mr. Chairman, you will realise that
the situation is very grave.

My friend, Shri Ram Vilas Paswan, Shn
Harikesh Bahadur and everyone from this
side or that side has said enough about
the grave situation in the whole country. I
shall mention that till to-day, unfortuna-
tely, we have not been able to define
what drought is.

While going through the report of the
Irrigation Commission, there is a defini-
tion of drought. The Irrigation Commis-
sion, which went into the question of
adopting a suitable criterion for defining
drought ultimately haq to rely on (he cri-
terion of the Indian Meteorological De-
partment which defined drought as a situa-
tion when the rainfall is less than 75 per
cent of the normal. They have defined
moderate drought as obtaining when the
deficiency in the annual rainfall from the

“area’, and whenever

drought situation 438

normal is 25 to 50 per cent and severe
drought, when the deficiency of rainfall is
above 50 per cent of the normal. Wher-
ever 75 per cent of the normal rainfall is
not received in 20 per cent or more of the
areas, the area is said to be a ‘drought
this rainfall is not
received in 40 per cent of the area con-
cerned, it is classified as a ‘chronic drought
area.’

On the other hand, in the report of the
National Agricultural Commission, 1976,
‘Agricultural drought’ has been defined as
an occasion, when the rainfall in a week is
half of the normal or less, when the nor-
mal weekly rainfall is 5 mm or more. The
agricultural drought is a period of four
such consecutive weeks in the period from
middle of May to middle of October or
six such consecutive weeks during the rest
of the year. These are the two definitions
of drought. My hon. friend, the Minister
for Irrigation is sitting here. I would first
of all like to ask the Agriculture Minister
one thing. Whichever definition we adopt,
let us adopt one definition and add some-
thing or substract something thereafter.
We must define scientifically what drought
is, Mr. Chairman, Sir, I shall just quote
the losses occurred due to drought so far
as food production is concemned.

1965-66 19.12 million tonne.
1966-57 22.26 million tonne.
1972-73 15.7 million tonne,
1974-75 18.98 million tonne.
1979-80 22.78 million tonne.
Sir, this is the loss due to drought.

When we calculate the price it ig fantas-
tic. The whole balance gets very much
imbalanced. The whole economy gets im-
balanced. So, drought is more dangerous
than flood. In the circumstances we have
to decide as what to do to save the coun-
try from the loss of grain production. Rao
Sahib sometimes says very boldly that in
the matter of food production we are self
sufficienf. Rao Sahib, I am quoting this
from the Economic Review. You know
better defimitions. You have got better
knowledge. For the last 10 years the
average annual production of foodgrain of
this country has been 117 point something
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million tonnes. Today the reguirement is
a minimum of 132 million tonnes. We
must have 20 million tonnes 1n our
reserve. It means that our task is a
herculean one. And you find this,
Rao Sahib. In 1970-71 our production
was 198.42 m.t. In 1971-82 it was 105.17
m.t. It declined to 97.03 in 1972-73.
What has happened to our irrigation sche-
mes? We have got no answer to that.
Then again Sir it has shot up in 1973-74.
It has gone up to 104.67 m.t. In 1974-
75 it came down to 99.83 m.t. It is re-
ally very surprising, Sir. In 1975-76 it
went up o 121.3 mt. In 1976-77 it
came down to 111.17 m.t. In this way
in 1979-80, after a gap of 10 years, food
production ig just as good as that of 1970
71. It wag 108.42 m.t. in 1970-71. In
1979-80 it is 108.85 m.t. =

PROF MADHU DANDAVATE: In
197879 it was 130 m.t.

SHRI D. P. YADAV: This is the situa-
108.85 m.t. It is from the Economic
Review that 1 am quoting. 1 should not
say, if I sit in the Government, food pro-
duction will go up. I never boast like

that. Food production depemds upon wea-
ther conditions. . .

PROF MADHU DANDAVATE: But
consumption is going up.

SHRI D. P. YADAV: This jis the situa-
tion before the country. It means, till
today we are not independent so far as
food front is concerned. We are not self
sufficient. Let wus accept this fact. We
have to be self sufficient in the food front.
Now let us come to analyse how much re-
sources we have got. During the days of
drought there are some rains in the coun-
try which can be utilised. In thc peak
season what is the total water resource of
the country? It is 1440 million acre feet
and out of this 540 million acre feet of
water only is utilisable. The water re-
source utilised so far in this coumtry is
210 million acre feet. But the reservoir
capacity created is only 140 miflion acre
feet. This is a very pertinent point., Re-
servoir capacity of our irrigation system
has'to be increased. The reservoir capa-
city of the water resource is only 10 per
cent of the total water resource we re-
ceive in one year. It means this, USA
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till today has developed 50 per cent of its
water under reservoir capacity; but, on
the other hand we have just developed
only 10 per cent. Until and unless we
develop the reservoir capacity of water to
at least 30 to 40 per cent it should at least
be 50 per cent to my mind—we are not
going to tackle the  drought situation.
Why we are not tackling it or why we are
able to tackle it. I will now read out
the Unstarred Question No. 46 put by me
on 4th October 1982 and the reply given
by the Minister of Irrigation. I asked a
specific question.

“Will the Minister of Irrigation be pleas-
ed to state:

(a) the names of the medium and
major schemes sanctioned by Planning
Commission for the districts of Mun-
ghyr, Bhagalpur and Santhal Pargana in
Bihar in the last ten years;

(b) whether the escalation in cost
has taken place to about ten to fifteen
times in each project over the actual
cost and the revised estimates now; and

(c) the time by which all the sanc-
tioned schemes are to be completed?”

The reply was that there was one sc-
heme called Ajan im Monghyr district,
which was Sanctioned in 1973 at a cost of
Rs. 141 lakhs. Now the escalated
figure is Rs. 798 lakhs. Another sc-
heme in Beharna Reservoir Scheme.
It was sanctioned in 1973 and the
sanctioned cost was Rs. 62 lakhs. The
revised estimated cost is Rs. 698 lakhs.
The cost has gone up at least 10 to 11
times. Why are we not able to execute
the schemes within the scheduled time?
Who is responsible for this imordinate de-
Jay in the execution of these schemes?
Now, due to escalation in cost, a lot of
money would be spent. We know how
the money is plundered and looted there.
1 do not know why the efficiency js very
very low in executing these schemes. Now,
it has got no relevance whether the Irri-
gation is in the State séctor or in the
Centre. It is a national subject now.

Now, I wrote a letter to the Prime Mi-
nister detailing all the schemes. The Prime
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Minister was knid enough to send é reply
to me. I will read it out.

“Dear Shri Yadav,

I have received your letter of the
25th June. 1 have discussed the pro-
gress of the major projects in the Irriga-
tion and Power sectors with the officials
of the Bihar Government and also
stressed the need for speedy development
and monitoring of projects. I am sure
you would have taken up the schemes
mentioned in your letter with the Gov-
ernment of Bihar also. I am asking the

Ministry of Irrigation to look into this
further.”

Your sincerely,

Sd|- Indira Gandhi.”

I am thankful to thé Prime Minister for
the reply.

MR. CHAIRMAN: The point is very

well taken that they have been following
it up.

SHRI D. P. YADAV: After this letter
was sent by the Prime Minister of India,
even after 1-1|2 years period even 5 per
cent progress has not takem place in any
of the scheme. I do not know how they
could flout the directive of the Prime Mi-
nister, Sir, I may be allowed to read out
some of the extracts.

MR, CHAIRMAN: Don't think that
you are going into minute detail at the
district level?

SHRI D. P. YADAV: I will just quote
them. In a proceedings of a meeting
where the Chief Engineer, the District
Magistrate, the Minister of State and my-
self were present, I put a question as to
why these schemes were not completed?
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1 would now like to give some sugges-
tions:

1) The Central Water Commission
should continue preparing drought-area
reports.

2) Efficient use should be made of
soil and water management for proper
utilisation of irrigation potential.

3) You should prescribe guidelines
for drought preparendiness.

4) You should expedite creation of
National Water Resources Council and
the River Basin Commission.

5) Drought is a national problem
and it should be dealt with at the na-
tional level and not left to the 3tates.

6) Non-official multi-disciplinary com-
mittees comprising experiemced irriga-
gation engineers, agronomists, soil scien-
tists, economists be set up to evaluate:
performance of command areas and sug-
gest improvement for proper utilisation.
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of irrigation potemtial, specially in dro-
ught years.

7) Conjuctive use of ¥urface and
ground water should be given a top-most
priority.

8) On the same analogy as NHPC
and NTPC, to execute power projects
under the Central Sector Natjonal Irri-
gation Corporation be set up for execu-
tion of the infrastructure of major irri-
gation projects.

9) To conserve water, sprinkler irri-
gation, drip irrigation and polythene
pipe system should also be encouraged.

This would help us to conserve water
and get more production.

The warning which we have received
this year should be taken seriously and
necessary action taken in a coordinated
manner.

SHRI NITYANANDA MISRA (Bol-
angir): Mr Chairman, Sir, my State of
Orissa, which is the poorest and the most
under-developed and backward State in
the country, has witnessed three natural
calamities coming in quick succession one
.after the other, which has devastated and
broken the backbones of millions of peo-
ple of my State. On June 3 we had a
cyclone which swept everything before it
coming at a tremendous speed of 230
kms. and it caused widespreaq devasta-
tion, demolished houses and bundreds of
lives were lost. We are grateful to the
Centre that om that occasion, we got some
financial assistance which proved a great
blessing for the people who had been
affected by the cyclones.

After that we had drought conditions
prevailing for more than a month which
resulted in seriously affecting our crop
which was in its infancy stage. This dro-
ught condition delayed our agricultural
operation and transplantation work as a
result of which the crop was very badly
affected.

On September 29-30, we had a heavy
rainfall unprecedented in history. For the
last 100 years we did not have such a

OCTOBER 15, 1982

drought situation 444

rainfall. As a result of this there was
flood never witnessed during the last 100
years. There was flood in the Mahanadi
and its tributaries and also in the Hirakud
Dam area right upto coastal plain and
the whole of the delta region beccme onre
vast sheet of water submerging everything.

I shall now speak a few words about my
constituency which is in the Western part
of the mountainoug region of our State.
This area never experienced floods, but
this year there was terrible flood. Rain-
fall  within the span of thirtysix hours
was to the tume of nearly 25 inches. As
a result Mahanadi and its tributaries—Ong
Tel, Shuk Tel, Sungarh and Lanth were
in high flood and this resulted in the de-
vastation of the villages, crops and the
houses and brought terrible sufferings and
hardships to thé people. Most of the
roads in the villages including its feeder
roads which were constructed during the
last two decades were completely wiped
out. As a result of the washing away of
the bridges and culverts the communica-
tion system was completely disrupted. It
became virtually dead for more than a
week. Sir, in my constituency there 18
not a single  project which can provide
flow irrigation. At presemt there is only
tank irrigation. In the tanks there were
breaches and after the floods we were faced
with the drought condition because there
was no water in the tanks. Therefore,
the situation has beccome more serious.
Apart from the disruption of the commu-
nication system, the entire electricity sys-
tem also broke down and we got the
restoration work done only after twenty
days. People had to remain without
electricity and water supply for a long
time.

After the floods the drought condi-
tions prevailed because most of the irriga-
tion work were damaged and there were
big breaches in the bandhs with the
result the water had flowed away. The
restoration work could not be done im-
mediately because of the conditions
created by the floods.

Sir, I would like to mention two types
of damages which have hit us very hard.
One is the land, which has been sand-
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casted—the most productive land which
was situated on both banks of the
rivers, All these lands on both the sides
of the rivers that T have mentioned, have
been sand-casted; and the entire current
of the rivers has flowed on both the
sides and has destroyed the most valuable,
most fertile and productive land. Nearly
one lakh acres of land have been and-
casted. The farmers must be given
some financial assistance which will en-
able them to remove the sand from the
land which is very fertile.

We were a surplus district in food-
grains, But we are afraid that because
of the excessive sand-casting in  these
one lakh acres of land, our agricultural
production will suffer very much. We
appeal to the Minister of Agriculture to
take steps for the restoration and re-
covery of this most fertile land. For this
purpose, some amount of money should
be given to the affected people to =nable
them to reclaim land. The farmers are
prepared to work hard. But we should
boost up their morale. They are des-
perate, because their land has been lost
for all times to come. So. it is absolute-
ly necessary that in order to encourage
them, some financial assistance should be
given to them.

Another difficulty that we are experienc-
ing is that in all these five rivers, there
have been more than 500 breaches on the
banks. Even if there is a small flood
now, it will not flow in the course of the
~, river, but will come on both the sides
of the river through these breaches, and
that will cause further damage to the
houses and lands.  Efforts should be
made to close the breaches. It wil] re-
quire a substantial amount of financial re-
sources. And so, this work should be
undertaken by the Irrigation Department of
the State Government. Unless embank-
ments are construcied, it will not be pos-
sible for the farmers to cultivate these
lands which lie on both the sides of the
river. Because this will need a colossal
amount of money, T think Central aid
for this purpose must come in a big way,
so that this massive work can be under-
taken.

We are facing this twin problem of
drought and flood. Our technical people
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are thinking about it; our engineers have
applied their minds as to how to control
the floods. But I think it is not a twin
problem. It is only one problem. If we
can successfully tackle the problem of
drought by constructing  big irrigation
projects and dams, we shall be able to
store up a colossal quantity of excess flood
water, and we will be able to check
floods, which have assumed such serious
proportions now.

As far as my district is concerned, we
have got these five tributaries of Maha-
nadi. But there is no irrigation project
in any one of these rivers as a result of
which the entire flood waters of all these
rivers run into Mahanadi and cause flood
there. The thinking among the engineers
there is that they will construct some
dams in Mahanadi which will help them
to check floods; but it will never be pos-
sible, unless the tributaries are tackled
very efficiently. So it is high time that
serious attention is paid to dam the tribu~
taries which were also in high flood. I
think during the recent floods, nearly
eight Jakh cusecs of water came from these
tributaries to Mahanadi, which caused
flood in the delta basin. It is absolutely
necessary that there should be more than
one irrigation project in every one of these
five tributaries, so that we can get irriga-
tion facilities, and at the same time suf-
ficicnt amount of excess flood water can
be stored up in these irrigation projects.
Tt will ultimately help in the control of
floods in Mahanadi.

T request our Minister of Irrigation to
give utmost importance to this problem,
which will solve not only the flood pro-
blems of the delta region but also the
drought problems and the irrigation prob-
lems of my constituency which has got ir-
rigation only in 5 per cent of the cultivable
land as I had already mentioned a number
of times on the Floor of this House. We
are so backward. as far as agricultural
development is concerned because only 3
per cent of the cultivable land gets irriga-
tion facilities. If there are irrigation pro-
jects, then the main problems of f(lood.
irrigation and drought can be solved. I
would request the Irrigation Minister to
pay all seriousness and importance {o it
so that we can have a number of irriga-
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tion projects and the flood of Mahanadi
and itg tributaries can be sufficiently con-
trolled and checked.

SHRI TRIDIB CHAUDHURI (Berham-

pore): I do not know whether I should '

describe it as my privilege or my misfor-
tune that I have to sit here for the last
30 years. This discussion on floods and
drought hag become hardy annual, a
routine matter.

Every year, devastating floods occur in
some parts of this vast country and a
cycle of drought occurs. The only re-
markable thing is that no long-term
measure has been taken so far to remedy
the situation fundamentally and whatever
little has been done has hardly solved the
basic problem. Anyway, it is no use
harping on that grievance. I take it that
for the nmext 35 years also. we will have
to live with floods and drought. T am
not, therefore, making any suggestion
about the long-term measures that have
to be taken. These are all well-known.

There was a National Floods Control
Commission as early as 1953, Then
various commissiong also sat, deliberated
and made recommendations, but nothing
much has been done. This year, somehow
or other, has been an unusually bad year
and vast parts of the country have been
ravaged by floods; and similarly, an
unprecedented drought has striken cqually
vast areas. [ think, for this year, at lzast.
we have to concemtrate on short-term
measureg for drought and flood relief on
a war footing.

The Irrigation Minister, in his interven-
tion, yesterday stateq that they have not
received any report on starvation death so
far and the Government has sufficient
stock of foodgrains and nobody shall be
allowed to die of starvation. T do not
know wherefrom the Government receives
such reports. But for the last 15 days
at least a fortnight, daily papers have been
regularly reporting widespread starvation
prevailing in different States. Even today’s
papers have reported about starvation
deaths in Bihar and West Bengal in rural
aréag beenuse of drought, because of Jack
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of work, lack of income and lack of food-
grains: and it is almost as if famine is
knocking at the goors and if you do not
plan thingg properly with ufmost sense of
urgency. I think total disaster will over-
take us. That is why I am urging the
Government to concentrate on short-term
measures and plan on short term things.

Coming to West Bengal the State from
which I come, the drought this year has
been unusual—not only unusual, un-
precedented. Out 6f 15 districts 13 have
been stricken by drought: and the main
kharif crop—paddy crop—has been lost
and the present estimates are that not more
than 40 per cent of the crops would be _
harvested. The rest have all wilted and
gone waste. So, in that background the

West Bengal Government has made certain
suggestions. The Chief Minister was
here only a day ago and he met the hon.
Minister for Agriculture, had discussions
with him, met the Prime Minister and he
has put the demands of West Bengai Gov-
ernment, which are not very immoderate

or inflated T m=an exaggerated. They are
all within the power of the Central Gov-
ernment to grant, if they look at it, look
at the Bengal problem sympathetically.
They have to look not only at the Bengal
problem sympathetically, they have to look
at the problem of every State sympathe-
tically. But Bengal's demands this year

are somewhat desperate.
confronted with the problem of break-
down of the entire ration system, the
public distribution system in the urban
areag and also the modified ration system
in the rural areas, if at least th:
monthly supplies that are being given
not képt up. The West Bengal Gov-

ernment has demanded that a monthly
centra] supply of 3,75,000 tonnes has to
be given. They have demanded only that
much, Actually they have been demand-
ing in the previous years, uptill mow no

Firstly, we are

more than 3,40,000 tonnes. They got
round about 2,40,000 tonnes. The hon.
Minister  yesterday raised the  question

about off-take. The off-take last year
and even in the early part of this year was
more or# less to the extent of early
2,40,000 tonnes, monthly. But now, the
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off-take has risen. Whatever quantities
are given through the ration shops, they
are all taken by the ration card holders,
because the price is rising in the open
market.— It hag already crossed- Rs. 4/-
limit. If the Central Government does
not make available at least 3.75 lakh
fonnes or a quantity near about that, it
will be very difficult to stop the breakdown
of rationing system both in the urban and
rural areas. I would urge on the hon.
Minister of Agriculture to see to it that as
much gupplies as possible may be kept
up and arrangements be made to send the
supplies regularly in coordination with the
Railways and other concerned Ministries.

There has been some difference of
opinion or some controversy between the
Central Government and the West Bengal
Government with regard to the utilisation
certificates under the NREP Programme.
The West Bangal Government has claimed
that they have given certificates or w~hat-
ever they have to give. they will be giving
by coming December. But, anyway, this
central grant for NREP should also be
rushed to West Bengal so that work can be
given (o the agricultural labour and land-

less poor.

The West~ Bengal Government had
demanded Rs. 70 crores for drought relief.
After the receipt of the report of the
central team, which went there, the Central
Government has granted Rs. 24 crores to
West Bengal. Now, the position has
reached such a Jesperate stage that at
least thig" year Rs. 100 crores would be
required by way of relief. Certainly the
Central Government should gee as to how
much of this demand they can meet. 1
do feel that this Rs. 100 crores should be
given to them because the West Bengal
Government is in “financial difficulties.
Their resourceg are limited. So, at least,
on an emergency basis, this sum of
Rs. 100 croreg for drought relief should
not be denied. These are the few demands
that could be tackled in the short run.

I have already stated that I do not want
to. go into all the long term measures,
becanse it is no use concentrating on long
term _things at the present moment.
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There ig enough time for that. If the
Government decides, they can yet for-
mulate long term plans. But in view of
the limitation of resources, whatever
plans we may take up or adopt, it will
take -a longer time to get them imple-
mented. So, I am deliberately not going
into that. I would be satisfied if, for the
present, on an urgent and emergent basis,
on a war time basis, these few demands
that havey beea made on behalf of the
West Bengal Government are accepted.
The demands are, firstly, a monthly supply
of 3.75 lakh tonnes; secondly, rushing
NREP grants and, thirdly, a drought relief
grant of Rs. 100 crores on an emergent
basis.

I apologize to the House that I have
concentrated only on the demands of
Bengal, not only because I come from
Bengal but because I am more acquainted,
better acquainted with things ag they
obtain in Bengal. But I would urge on
Government to think very geriously about
this problem. Because, whatever might
appear on the surface, there is no doubut
about the fact that widespread starvation
has started and famine is knocking at the
doors. So, if urgent ghort-term measures
are not taken, almost on a war footing,
disaster will overtake us.
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F ar ¥ fadiw emg 3 Y oEW
2| BRE ¥ A vragay fadr
2, 47 SAN araad famnd dwer &
fau ama. @ 4@, IR wEr a9
TeraE ¥ ArgAad Tw T AAGAE
forr ™ F arg WEwT 9 S Ag
T, freEd- ¢ W g J
) afer TSa T W T4
| araTeer faurd AT ARG
st wen WA g faard A

g1

ff oEE oY ¥ WX arEE S
¥ fme & A ¥ wRTI WACK
g & dora ¥ @3 =w A
oY, e 2 G ¥ w WY WEAE
@ 3, qerHar W HA o § arewat
& ard wrz +fr wrieE e ay sHAAT
frar aet Aoy & o i o &
dafrr AT | ST W | X

MR. DEPUTY SPEAKER: I bad
already said, so I must call the Minister.

SHRI GIRDHARI LAL VYAS
(Bhilwara): I have been waiting to spcak

for the last two days.
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MR. DEPUTY SPEAKER: What can
T do?

N Sreow ordt ;0 ogE W

greaty e s §, 99 oRg ®R
famt # @t afs fedy  wroraw
TE TR T SER gw faw S
FHE AT AISAT FEL A G AT i
¥ WY IgF W aagy & e
U BE &7 A @ § | @ag
T fraar g fF B2 fegml & @
§ wAF AHT GATT A g ATIEg |

JUTEHE WENET, § WITHT  ATTHA
wAAE HAR S ¥ fad wem e
@ ¥ s mw s feafy wm
oy & A wme % faT =T
T AT F GO wr qIET wT W
Yo HAT &, HATS  Hi ga™
QAT WTIRAE § | g O #r &al
BIAY €, a0 & (FgrAt & @) &) w9
Ty ¥ fre, e ww &
WY ggmar & st WL A wi
FrH WY faar omg | @ar & fog faser
& fad Qe agaer g )

T a®, T F fRami oW
N 99 w5 fEAag. ...

MR. DEPUTY SPEAKER: Please

conclude.

aqa WY & o9 sgrer q STE0 AT AT |

Wﬂﬁ&ﬂ,mﬂﬁﬂ
q #9Hl 91T gHTCq & g |

MR. -DEPUTY SPEAKER: There
must be some Members to listes to the
Minister’s reply. We had discussion for
5-1/2 hours yesterday.

What is the sense of the House? Shall
1 ask the Minister to reply?

ot gfg e W gl ® w9
Sufeafq #r Jad gu ¥ Mg W
g & ofy 9 agiew &1 IOT F9
11.00 ¥ % fog fafe=w T
foar @@ a7 @it wEg W A
T X ORI FY Al g7 q%d
3 |
(werarama )

¥ oag wwgnm g Wowm aww
T IAC WAAT HATSAT FA & |

MR. DEPUTY SPEAKER: Do you
want the Minister to reply to-morrow?

~ No, no. It ig not possible. I, am -sorry.

Shri Chinnaswamy.

Every Member shall take not more than
five minutes. It is a continuous process
as in Vikramaditya story. We have 1O
complete this to-day. :
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*SHRI C. CHINNASWAMY (Gobi-
chettipalayam): Hon. Mr. Deputy
Speaker, Sir, on behalf of my party the
All India Amnma Dravida Munnetra
Kazhagam, I wish to gay a few words,
participating in the discussion under Rule
193 about the grought and flood situation
prevalent throughout the country.

MR. DEPUTY SPEAKER: You are
the last speaker and then immediately
the Minister.

When the Minister replies, Mr. Vyas
will come and sit by his side. It means
be ig replying. He belongs to the ruling
party and when the Minister replies he
must be satisfied.

SHRI GIRDHARI LAL VYAS: You
promised me.

MR. DEPUTY SPEAKER: 1 keep my
promise. You come and sit by the side
of the Minister,

SHRI GIRDHARI LAL VYAS: How
can you bebave like that? I walk eut of
the House im protest,

20.03 lrs.

At this stage Shri Girdhari Lal Vyas left
the House.

MR. DEPUTY SPEAKER: I am
§0Iry, you come, along. You are a senior
Member. You should not go like that.
I will give you a chance. You can come
again. Your protest has been noted.

RAO BIRENDRA SINGH: Mr. Vyas
can have five minutes from my time.

MR. DEPUTY SPEAKER:
not satisfy all people.

*SHRI C. CHINNASWAMY: Sir, the
entire Tamil Nadu is in the grip of acute
drought and the situation is worsening day
by day. 5 lakh acreg of cultivable land
in Thanjavur and Tiruchirappalli districts
of Cauvery Delta are fast turning mto
arid zone. The ‘rice-bowl’ of Tamil Nadu
may soon become the Thar desert of
Tamil Nadu if immediate steps are not
taken to supply water to the thirsty fields
here. In Mettur reservoir there is pre-
sently 16 ft. of water, while the reservoir’s
capacity is 120 ft. of water. From yester-
day the electricity generation has been

We can-

stopped. The people of Tamil Nadu are
in great distress. The situation is sO
alarming that they are distraught. There-
fore, as an expression of their distresg and
grief, the whole of Tamil Nadu is observ-
ing bandh today. Yesterday, Shri Maya
Thevar of D.M.K. observed ‘%t this
bandh is unlawful and it is directed against
the Central Goverament. I would only
say that hig party D.MK, hag also
joined this statewids bandh. I wish to
make it clear that this bandh is not direct-
ed against the Central Government. It is
an expression of the distress and grief of
the people of Tamij Nadn:

Shri Maya Thevar in hiy gpeech repeat-
ed many allegations that have already
been made by his party against Thiru
MGR and other Ministers of the State
Goverament of Tamil Nadu. Without
going into detail about, it would suffice
if I refer to the question and answer
given by the hom. Minister of State for
Home Affairs or 13-10-1982 on the floor
of this Houss, Hig own colleague f-om
DM.K. had raised wundarred question
No. 1535 on 13-160-1982 to which Shri
P. Venkatasubbaiak, the hon. Minister of
State for Home Affairs has replied that
the allegations made against the Chief
Minister and other Ministers of Tamil-
nadu Government were examined in the
light of comments obtained from the Chief
Minister of Tamil Nadu and the matter
was treated as closed. It would not be in
the public interest to disclose the details
of tha allegations and the comments of
the Chief Minister thereon, I don't think
that -we need any other certificate of
good comduct from anyone else. There is
a proverb in Tamil Nadu which says that
the sun ig not affected by the barking of
the dog at it. I will not go further info
this.

The 1924 Agreement on the sharing of
Cauvery waters ended in 1974. Tmme-
diately if the ¢hen Chief Minister of ‘Tamil
Nadu, Thiru Karunanidhi had not remain-
ed indifferent to the issue, now this would
not have such a gigantic proportion,

In reply to another question of a ruling
party Member, the hon. Minister of

*The original gpeech was delivered in Tamil.
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irrigation has stated that irrigation projects
should not be constructed without the
Centre's approval by the State which is
involved in a river water dispute with a
neighbouring State. But the Karnataka
Government, without the scrutiny and
approval of the Central Planning Commis-
sion has constructed 3 dams on the river
Cauvery, which deserves nothing but con-
demnation. The people of Tamil Nadn
cannot be blamed for entertaining the
doubt about the complicity of the Centre
in this construction of 3 dams on Cauvery
by Karnataka. I request the hon. Minister
to clear thig doubt from the minds of the
people of Tamil Nadu and this can be
dome only by ensuring adequate supply of
water by Karnataka to save Tamil Nadu
from -extinction.

Tamilnadu has only one perennial river
and that is Cauvery; 1f Cauvery dries up,
the whole of Tamilnadu dries up. In
Karnataka there are many perennial rivers.
By construeting these three dams without the
approval of the Central Planning Commis-
sion, the Karnataka Government seems 10
be determined in denying Cauvery water
to Tamil Nadu. T request that the Central
Government should intervene immediately
and get adequate water supply for Tamil
Nadu. So far only 10 TM.C. of- water
hag been given. We want 20 T.M.C. more
water to save the standing Kuruvai and
Samba crop from getting withered. The
Centre should ensufre thig water supply
from Karnataka Government,

The Experts Committee had approved
Suruliyar Project many many years ago.
The Kerala Government has not yet given
ity consent. If this project is implement-
ed, then lakbs of acres in Tamil Nadu
will become fertile. Presently the Suru-
liyar water is going waste into the sea.
I request that the Central Government
should take it up with the Government of
Kerala and get 1ts consent for Surullyar

project.

In many areas of Tamil Nadu there is
acute paucity of drinking water. In the
capital of Tamil Nadu, Madras there is
acute ghortage of water, The Tamil Nadu
Government has taken adequate steps on
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war footing to solve the drinking water
crisis,. While speaking yesterday, Shri
Maya Thevar pointed out that the
Veeranam drinking water scheme was given
by the AIADMK Government. I would
say that thig is far from truth. This
scheme was dropped in 1976 when Tamil-
nadu was under Presidential Rule.

Sir, the Tamil Nadu Government has
sent 15 days back its report on drought to
the Central Government. I am surprised
and shocked to see the denial of the
Centre in thig matter. 1 demand that the
Central Team should be sent immediately
to Tamil Nadu for assessing the extemt of
damage due to drought and for recom-
mending substantial drought relief assis-
tance to the State of Tamil Nadu. Before
I conclude, I would say that the twin dis-
saster of drought and flood can be solved
only by linking Ganges with Cauvery and
I appeal to the Government of India to
examine this project seriously.

SHRI CHANDRABHAN ATHARE
PATIL (Abmednagar): Mr. Deputy-
Speaker. Sir, I am very much obliged to
you for having given me an opportunity
to express my views and feelings about
the present situation and conditions of
flood and drought,

Today, the country is facing calamities
from two sides. From one side, there are
floods and, from the other side, there is
drought. If we take into consideration
the period from 1979 to 1982, we find that
most of the States like Rajasthan, Haryana,
Karnataka, Maharashtra ~ Bihar, Waest
Bengal Madhya Pradesh, some districts im
Uttar Pradesh and other States are affected
practically more than 20 crores of people
are affected by drought; more than 346
lakhs of hectares of land are deprived of
the yield of crop and lakhs of cattle starve

and die.

Here in India, the farmer's economy
is mainly based on the power-driven
bullock-cart. When there is a drought, the
first victim of drought is the catfle of the
farmer the child, the old man, the feeble
and the pregnant woman, This story is
repeated every year., The areas are the
same; the condition of the rain is the
same; the nature of the rain ig repeatedly

drought situation 46,
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the same. It is erratic; it ig irregular;. il
is uneven. That is why the experts are
not in a position to define “drought”. It
depends on various factors, like capacity
to: hold moisture, the regularity of rain,
th- jong spell of time between two
showers and so many other factors I am,
not going to elaborate on these factors.

What I want to point out is, mainly,
the drought-prone areas, the drought-
affected areas are now identified. They
are chronic areas and the sorrows and
worries are the same. The relief which we
envisage ig practically the same. There
is a wvery poor meagre relief. Some
benefit by cancellation of interest, some
postponement of recovery of debts; some
work here and there. But as soon as the
year begins, the same story and the cycle
i repeated. If this ig going to be the
state of affairs, I think, the nation is
avoiding the responsibility towards those
who are unfortunate to have been born
in the areas which are chronically drought-
affected and which are known as drought-
prome areas. )

There is another calamity, the calamity
of floods. The rivers are not in a pogition
to keep the waters and the areas are in-
undated. The floods destroy the property,
the crop, the cattle and the life. The story
is repeated again and again, Are there
not other countries where they get less
than 3 inches of rainfall annually and still
they are able to harness all- the resources
of water? They channelise their rivers
and, not only that, they have been
successful enough to change the course
of rivers, They bave built huge dams
and channelised water and irrigated land.
Is it not possible to do so in tkis country?

Is our country not having the advanced
technology by means of which we can
avoid the calamities that are being faced
by crores of people every year, For the
Tast three years, we are repeating the same
story. Wg request the Government to do
thig and that.

The Government of Maharashtra has
asked for Rs., 131 crores to meet the
drought situation.
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The gtory is repeated every year. What
I feel that the nation should think twice
about the seriousness of thig calamity and
find out ways and means of meeting the
challenge of floods anq drought which
the country is facing.

It is very necessary for the nation to
have a new look at this issue.

So far as the temporary measures are
comcerned, there are so many measures.

In' Maharashtra particularly, the water
level is going down and down. Up to the
depth of 300 ft and rhore water is mot
available through rigs and bores. The
directions of the Government are that if
water is not available within the limits of
1-1/2 Km then the bore should not be
made available ahd = the water supply
should not bs made and it ghould not.be
declared as a drought-affected village,

It is well-known that the village woman
early in the morning goes to the well
carrying a pot for 2 Km on her back,
brings water to the house and does. all the
cooking work. She walks a distance of
5 Km to reach her work place and she
works hard there throughout the whole
day. After reaching home in the evening,
she will be very much tired. But again
she has to take the trouble of carrying
the pot on her back to fetch water from
the well in the evening also to do cooking.
By the time she goes to sleep late in the
night, she will be damn tiréd. This is the
unfoértunate: lot of the village woman. Do
you think that the village woman should
face all these hardships because she hap-
pens to be a farmer’s wife?

How did we manage the situation w};cn
hundreds of refugees migrated from
Bangladesh and tried to seek shelter in our
country? Did we not provide them all
the facilities and services? Then, how
is it that the unfortunate village woman is
left to her fate to cover a distance of more
than 2 Kms to fetch water and to go
through all this drudgery?

It is stated that the medium and minor
irrigation works should be expedited. But
we have been asked to meet the expenses
of irrigation projects within the DPAP.
The DPAP has been allotted very paltry
gmount. Is it difficult to spare funds to
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expedite minor and medium irrigation pro-
jects? ‘There is need to change the policy.

The State Government should be given
adequate assistance and facility to meet
the expenses of the minor and medium irri-
gation projects.

s A AT (WELET) : IW-
Bre WARW, &AW U GSE SaA
¥ st @we wran § IX EEE &
gag ¥ @A ¥ w=E ) @ g
AR faet o & 39 f@ @
Tdr N gay uIHifas €SI
BT NI FL W@ § G & STEr
gg @fg v € & | guaw w&fw
gt qr wfae fafrex g
& ardr 3.4 foreerdr §, Afemr sEy
adtfas wv ¥ @F B o wst
nrae § & ogadr anfic awen
9T g W e A faam e
wWE ofew fader aw ¥ -
WEAE ®ed F gwEl ¥ g A
i &

wE KT W 9T g S
R ® gwd g freal, o
ay g fawd | e sy
¥ gETa WX wpIE fey | W
weT g w1 wwd faedr, sed
fagd st st Y w1 w
g fraar, agonm W & oA
gH famar | AT T d@we &
fafs & @ a3as 9l ¥ 3¢
ger dfem @ € 1 (®139m)
U9 S9Ny § a7 7 IEE ga
g ! (w@am)

SUTEE  WEEm, R T
S oFs omenw @ R ogm
qAag ggeE d ﬁ&ﬁﬁw
¥ wg foar fF 36 o

49 3

i
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v ¥ go g & G {14
gW @dd gY %, d@ 35 #Ue
] wEE A W WF 70 WS
# SETE T 1 1943 F S W
JW AT G0 9T WX 40 W
AT AR W o9, #3@ oad fergee
¥ FEr TR qEar g ! WA gH
forgea ¥ amgx mATT o SSid
& | A/ wiY 9w wiar § A
gL A FATS GAZAT W ogar g |
3@ @ ¥ WG AAEEA T &
gfear & foR # gfdw A
AT, gaTdr oyl &1 fonmzd
T T Fae FOTAAT BRAT i
& AME Fad ¥ F§ AIAT AqGN
g 1 (34adTR)

AT I H A G &, Iq AR
F TRA A AV IAQC AT ARATEN
T AT TR & AT TqT FI
FGFT HEFT § | TE g FAT A
g ATig Tl A W U EI &,
qma W G AT FG oAy sy T, A&
ST W WEAT & sierE faa
T | 9 Fg W gl &, widw
qref &, ar w= el g SR g
F ATHA 99T FT S5ATAL ST T@A
% Tiawre & AfEA

a corresponding duty.

Every right has

ST faedl @1 g S §
fF T W Oy, N F o

el &0 o (5 dwewst & awn

¥ g qw A SE saar w1 fan
% @t W9 A A 9 g
e &gy fF s Y @t
FAAT X W oAk AR @
far & (T SAaT #r TR @
TE-AET THET  FQ 8, AT T
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AN TEAHC F THT LH I H
fergmm A R A adf Y weT @1 @
ST FT g @ AqATEY | (VARAW) I
SHIRAT & | 78 wOfSaT adY &, SR
qEt & | SRy A moy (e ot I
g ouR wmmdww o wem @
AT oy @ fas R e
grar § 5 = §w w15 weeT
W9 &R A FENE T wU, -
FATAIANH G, I HAG 9T
TG T ar Iger Gl fegard
AT & I WZ & 1 (BATIM)

I am not charging anyBody on any point.

YIRS WRYad, AR Wgd W
faal & FmAwgy faw @ |
q AIGH SEE §EWA § M gwl

WA wgT WAt g f® fame

N

I & o sradt dweew  fan
g I8 I AR wAT WA wEraf-
qQaF =T w7 F 9w FTHT FY AT
AeE FL IfH FATA @WZ & ar-
- foEd feem w9 gE@ At W W
g

A€ guEr IFT, AE@ F gA @5
3 SAF TGN FTE ST gHAr |
q fo7 W wifw X @ § W
afeferfa =1 werfa & 3@ @ §
guTdl g ofwma) g Wy o

T gRer F iy gwT g wie 9t
. WY mTaEEar § W S aw ataed
g WI@ #1 97 A ¥ ¥ AW
" qEY & ) oEr gwi "y S & dwe
g AT F99T FF, AHET FT TFHL
gare gfeEw W @ W oAR A
Wl Wiy T 9@ 9T g, e
qrar #T &9aT ¥ 9 g9 AMEE
.g‘
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o § o Ty o9 @t ok
A o wENT HRAT SET 1S
fo e el & w@T, W e
¥ TIH A wgmd g | SuTenE
WG, W a9 FT Fga o Symlewar
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¥ ook g & TR &1 ¥ e
FHIRAT ¥ TE AEAH §) g FQ
ﬁﬁﬁmﬁ%nﬂ‘t@rﬁmal
i § Wit agen ¥ WwR wear
g 5 g Y wiffewmd aff &
W I wEw F g @
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qENT - 9% AW F@l T wgET
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T w9 & faawr aarara
T8 @ WY gar  frar
W (o gmEE
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SHRI CHITTA BASU (Barasat): Mr.
Deputy Speaker, Sir, I do not propose 1o
tax on the patience of you, nor of any
Member of this House. ..

PROF. MADHU DANDAVATE:
Either direct or indirect tax ....

SHRI CHITTA BASU: Direct tax is
more than the indirect tax.

Sir, the statement under consideration
today surveys the damages caused by re-
cent floods in different parts of the coun-
try and also the severity of the drought
in different parts of the country, There
is no doubt about the fact that the ilood
damages are extensive and the severity of
the drought in different parts of the coun-
try is also extraordinary, But I would
like to thank the hon. Minister for the
fact that unlike on the earlier occasions,
now the Minister has not tried to conceal
the magnitude of the problem. He deser-
ves congratulations from the House that
he has not concealed the extensiveness of
the flood and the severity of the drought.
He is not guilty of concealment, but he is
guilty of one thing. Sir, that he has failed
and failed miserably to take necessary step
for providing relief and succour to the
victims of flood and drought. Sir, he has
not only been able to provide speedy relief
materially for the food ang droucht vic-
tims, but he has also shown his indifference
towards projecting policy instruments or
policy frame-work so that the people can
also fight back this menace of drought and
flood. Therefore, the question is that those
who are sitting on this side of the House
cannot have a arochial outlook or secta-
rian outlook or provincial outlook., What
we can do is that we can share the suffer-
ings and agony of the people of different
States. Naturally as I do come from the
State of West Bengal, it becomes incum-
bent on my part to draw the attention of
the hon. Ministér to the severe drought
situation now. prevailing in this State. In
one word, I would say that the situation
in West Benga] is very grim. It is very
grim because there are certain facts which
the hon. Ministey should know and 1
propose to apprise him of those facts.

Sir, more than 50 per cent of the ‘anitem’
crop is going to be lost. As a matter of

OCTOBER 15, 1982

drought situation 468

fact ,the average production of this crop
in West Bengal is abou; 50 lakh tonnes,
in normal period. This time, according to
the West. Bengal Government’s expert opi-
nion, it shall not exceed more than 25
lakh tonnes this year. Even 50 per cent of
the crop which is still in the field and
which has not yet been perched, will &et
perched if there is no last moment rain.
There was a proposal or there was a dream
of hope that water from DVC, Kangsabati
and Mayurakshi reservoirs will be released
so that the standig crops could be saved.
Another hope was that water from Tenu-
ghat was very much expected. But un-
fortunately not only water from Tenughat
reservoir was not released bu; the Bihar
Government—it was reported—said that
water from DVC, Kangsabti and Mayura-
kshi reservoirs would not be released be-
cause water in those reservoirs was far
below the optimal level. Therefore, the
situation is very grim. As the hon. Minis-
ter has conceded I am thankful—13 of
the 15 districts of the State is wunder
severe spell of drought. You can very
well imagine that the progress of transpla-
tation would be very tardy, would be very
slow. In Purulia, the transplantation is
25 per cent less than in- the normal pe-
ried, in Burdvan, it is 30 per cent, Midoa-
pore it is 50 per cent, in Birbhum it is
25 per cent, Bankura it is 20 per cent. Malda,
it is 40 per cent, in Howrah, Hooghly and
24 Parganas and Murshidabad, it is 30 per
cent. In all these districts, it is below the
mornal tramsplantation. You can very well
imagine what remains for the State of West
Bengal, Apart from the present grim
situation, in the coming year the situation
would be all the greater and it will be more
grim. Today the rationing system in fhe
State is on the verge of collapse. 1t is on
the verge of collapse according to the. in-
formation available from the Government
of West Benpgal. Only 90000 metric ton-
nes of foodgrains are in store in ths State
which is just sufficient for two weeks. Sir,
you will be surprised, shocked and astonish-
ed to learn that out of this quantity of
90000 metric tonnes of foodgraing which
is in the stores 40000 metric tonnes are
of quality foodgrains which can be distri-
buted for consumption. That is not fit for
human consumption. It has also been re-
ported by the Government of West Bengal
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thay about 80,000 tonnes of Australian
wheat—I am using very unassaulting word
—is contaminated and is a health hazard.
While on the one side there is a complete
depletion of the stock, on the other side,
whatever is there in the stock is not issu-
able. You can very well understand the
difficulties of the people of the State, Even

the hon. Minister was apprised of the
situation.
The hon. Minister has made a state-

ment somewhere—I shall not mention the
name—ihat the Central Govrenment has
become over-liberal towards the State of
West Bengal. I do not want fo joint issue
with hiin, whether he is liberal, over-libe-
ral or whether he is not liberal. On this
count I do not want to joint issue with
him. Taking for granted that he was libe-
ral and even over-liberal, I would only
ask him, what is the harm if he becomes
equally liberal now when the people of
West Be:ngal are in the grip of drought
ang need immediate succour and relief?

PROF. MADHU DANDAVATE: West
Bengal would not like him to be liberal
~bot radi:al.

SHRI CHITTA BASU: So far as the
longterm: programme is conccrned it is not
possible for me to spell it out here, but I
would request the hon. Minister to meet
the situation in West Bengal immediately
and provide them succour and relief, so
that the people of West Bengal can sur-
vive. It ig a question of surviva] at the
present moment,

Several points have been mentioned by
Com. Samar Mukherjee and Shri Tridib
Chaudhu.rl and I would only like to add to
some of the points which require the im-
mediate attention of the hon, Minister. He
savs that he was over-liberal but T have
g0t here g statement from the Food Minis-
ter of West Bengal where he says that out
of the nllotted quantity in the last eight
mpnths 11000 tonnes of foodgrains has

not rcached them because of transport bot-
ﬂepcch. I think the bon., Minister would
agree with what the Wcst Bengal Govern-
ment says. In order that the allotted quan-
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tity of foodgrains reaches West Bengal,
4.5 rakes of grain are necessary cvery day,
but you have beem able to provide 2.2
rakes a day for that purpose. It has been
admitted by Sl:i Mallikarjun today that it
is a fact. Privately also, you would ag-
ree to it.

RAO BIRENDRA SINGH: Privately
you agree to so many things which you
are not saying now.

SHRI CHITTA BASU: 1t is not a ques-
tion of agreeing, but helping the people of
West Bengal immediately.

MR. DEPUTY-SPEAKER: Private dis-
cussions should not be mentiomed here.

PROF. MADHU_ DANDAVATE: How
will you supporg the private sector?

SHRi CHITTA BASU: It is all public
sector. He says that it has not been possible
to get more than two rakes a day, when
four rakes are necessary for a day. Shri
Mallikarjun is reported to- have said that
there is no difficulty in placing at your dis-
posal four rakes a day provided the Food
Secretariat, or the Ministry ask the Railway
Ministry to place those four rakes a day
at their disposal. I don’t want to join issue,
I only say the West Bengal Government
says that you please supply 3.7 lakh . ton-
nes of Wheat and rice for the coming few
months and make arrangement for four
rakes a day. And if it is not possible for
you to supply the rice, we are prepared to
accept wheat. Please accept the sugges-
tion. If 1 remember correctly, in his
speech only the day before yesterday, the
Hon. Minister said that the wheat produc-
tion this time was an all time record. It is
36 million tonnes, as far as I remember.

RAO BIRENDRA SINGH: No, it is
37.8 million fonnes.

SHRI CHITTA BASU: And in addition
you have imported 2.4 million tonnes
from America. I don't know whether you
are going in for further import. But in
such a comfortable sltuatxon you cannot
just go away by saying tbat our stock is
not as promising which canno¢ enable the
Central Government to rush wheat to
West Bengal. Therefore, Sir, there is no
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argument from your side. And when you
say that you have become liberal, T would
say, that you have overliberal, to save the
people of West Bengal. And if you can-
not, then there is an alternative.  The
West Bengal Goverament has suggested
that it should be allowed to purchase food-
grains from surplus states from within the
country. When you are at liberty to im-
port food from America and Australia, are
we not patriots, are we not the people of
India? Five crore people of West Bengal
are par{ of India. Is it not a fact? We
grow jute and because of jute we lose a
very huge quantity of foodgrains. Is it not
a fact? And because of jute you earn
foreign money, and you are punishing us
when ws are allowing you to earn foreign
money and you are on the other hand
punishing us by not giving us adequate or
equivaleat amount of food. If you dom’t
have large stock, which you do mot agree
and say you have emeugh food stock and
you can help West Beagal, but you don't,
I implore upon you to allow the Govern-
men; of West Bengal to purchase wheat
from Punjab aad Haryama which are the
surplus States and which are willing to
supply. If you don’t supply and don’t
allow the State Government to purchase,
then what is the future for us? I don’t want
you to be radical enrough to take
such a radical position, but have a huma-
nitarian approach at least.

RAO BIRENDRA SINGH: I have to
be raticnal.

SHRI CHITTA BASU: Yes, become
rational. I am nottalking irrational. I
am very much rational. I am not irres-
ponsible. Y am also a responsible person.

SHRI SATYASADHAN CHAKRA-
BORTY: You maintain the rationing sys-
tem and we become rational,

SHRI CHITTA BASU: Therefore, our
immediate needs are:

(1) 3.7 lakh tonnes of wheat or food-
graing should be given. (2) There
shoukl be supply of four rakes a day.
(3) 'ihere should be drought assistance
up t) the extent of Rs. 100 crores. (4)
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Purchase of rice and wheat from other
surplus states should be allowed. (5)
A study team should visit the State of
West Bengal.

Sir, be is a miser in the sense when he
has described the extensiveness of the
floods, severity of drought, he has spent
only Rs. 113 crores.

Then, Sir, there has been a stoppage of
overdraft, How can a State manage in
a situation of this mature when you have
stopped the overdrafts and when you have
been miserly in rushing food. Therefore,
Sir, not only in the mame of humanity, but
on the basis of right also you should belp
us when we are part of Iadia. We grow
jute; and in exchange for that, we lose
our foodgrains. We also grow tea. There~
fore, it is not a question of wheat; It is
Bot a question of mercy; it is a question
of the right of the people of West Beagal.
I am here mot only to plead, not only to
make a plea for mercy; I am
also bkere to make a demand on
behalf of the five creres of people of
West Bengal. Therefore, 1 want that the
Government of India should make an ade-
quate response in the time of crisis through
which we are passing.

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (RAO
BIRENDRA SINGH): Thank you, Sir, for
calling me before time when probably
only three Ministers are present in the
House along with me.

This very important subject of relief for
drought and flood-affecteq areas has been
debated for two days. We have taken
more than eight hours. There are two
sides to the question: one is preventive
measures that Government is taking, or has
been taking in the past or intends to take
for the future, to mitigate this recurring
misery from which people suffer. The
other is the palliative side of it, which
comprises relief sanctioned from time (o
time in case of calamities—and the various
other programmes which have been conti-
nuing, to try and minimize the suffering
from these two natural calamities—flood
and drought.
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My hon, friend Mr. Kedar Pandey has
given a detailed statement yesterday in
reply to the various points raised by hon.
Members. There cannot be two opinions
about the need for expansion of our irri-
gation system, if we have to save the peo-
ple who are suffering from floods year after
year, and also from drought. Hom. Mem-
bers would agree that we have given a very
high priority in this Plan for flood control
measures. The figure was mentioned by
Mr. Kedar Pandey: as against Rs. 976 cro-
res which were spent during all the pre-
vions Pan periodst for this Plan period
alone, for these five years, a gum of Rs.
1045 crores has been allocated. Similarly,
for agriculture and irrigation the alloca-
tion for the current Plan, out of a total
sum of Rs. 97,500 crores or so, is about
25 per cent. It is about Rs. 13 000 crores
for agriculture; and another sum of Rs.
12,000 crores as outlay on irrigation. Ir-
rigation has been given this high priority.
(Interruption) The target is very high: 3
million hectares of land to be brought
additionally under irrigation every year
from surface water and ground water. Al-
most 50-50. For the total period of five
years, 14 million hectares: but for the re-
. maining two years, we have fixed it as 3
million hectares per year, and we have
shown that this target can be achieved be-
cause during the past years, on an average
2.6 or 2.7 million hectares have been pro-
vided irrigation. I would not like to go
into the details of this subject, because
enough has been said by the hon. Minister
of Irrigation; but T agree with the hon.
members’ suggestions for eneeding np work
on the various proiects that have been de-
layed. The need is imperative and the Gov-
ernment is trying its level best to see that
funds are found for speedy completion of
the projects which is the only wav to pro-
vide relief in the long term for areas which
are dry and which suffer from drought.

The other side is the measures for relief
and the other schemes that we are imple-
m~ntine. Tt is only with this purpose of
saving these areas from the suffering from
drought that we have undertaken DPAP
schemes. Every block is allocated Rs. 7.5

lakhs from central share and Rs. 7.5 lakas
are to be found by the State, it is 50 : 50
matching basis,  Similarly, there are
desert development programmes for dry
areas and the various other schemes and
national rural development schemes to find
employment for the people and 1o create
durable assets for the rural community
whereby they cam save villages against
various vagaries of mature, Bunds cam
also be constructed. Village roads ¢an be
constructed, Water supply schemes cam
be implemanted.

" Then we have the minimum needs pro-
gramme for which a large sums are allo-
cated for various things including drinking
water supply scheme, accelerated rural
water scheme. 1 would not like to give
the details about all the allocations that
are made from year to year to the States.
But the work is going on though not per-
haps at a speed which the hon. members
and I myself and my colleague would like
to be.

There are constraints, financial con-
straints. Afforestation is another part of
the programme which has to reduce the
fury of floods and it has been given n very
high priority. Plantation has been increas-
ing. Social foresiry schemes are being im-
plemented by the States in right earnest-
ness. The Prime Minister herself is taking
perhaps the greatest imterest in afforesta-
tion: and maintaining the environmental
ecological balance in this country: and this
has been given a new direction under her
leadership. She herself heads the various
bodies; she is holding charge of environ-
ment and ecology; and recently when we
requested her to address the Forest Con-
ference which I am calling in a few days’
time, she readily agreed in spite of her
very busy programme. Most of the im-
portant cases are brought to her notice;
and it is only with her interest in the
matter that we have been able to save most
of the land under forest that perhaps woulg
have been diverted for other | purposes.
The degradation of forest land has to a

" very great extent been reduced,
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Before I go to the points raised by hon.
members individually, I would like to give
some information about what the Govern-
ment has done so far on the reports that
have been received from various States.

some of the members have said that the
Government is slow, the reports are not
processed speedily, the reports of Central
teams take a long time to be put up be-
fore the Government ang for decisions to
be taken. I would like to remove these
apprehensions. The reports regarding
drought on a considerable scale were
received by the Government from the
States of Andhra Pradesh, Bihar, Maha-
rashtra, Orissa, Tamil Nadu, Uttar Pradesh
and West Bengal. Rajasthan also, as is
reported now, is suffering from drought in
some districts. It is unfortunate that it is
for the fourth or fifth year in succession
that in some districts of Rajasthan the
people are suffering from severe drought.
We were expecting a very good crop in
Rajasthan this year. Probably it would
have been an all-time record, but for thc
failure of the monsoon in the month of
September. Just one or two showers and
Rajasthan would have had a surplus stock
of foodgrains. But unfortunately in
Rajasthan, as also in othér parts of the
country, rains failed in September and our
hopes were belied. But the situation is
not so bleak ag it has been made out by
some hon. Members. Some of the States
have very good crops—Punjab and
Haryana in most parts. Also, in some
other States, parts of the country have
good crops. At the same time, we have
good stocks of foodgrains. There should
be no worry on account of shortage of
food in the country and al] talk about
starvation deaths taking place, perhaps, is
not warranted at this time. Nor are the
reports correct, to the best of my informa-
tion. T ghare the anxiety of hon. Members
and I know that as people’s representatives
they are very much concerned and they
have taken a very keen interest in project-
ing the sufferings and the needs of the
people in their respective areas and alsc
about the country as a whole. The Gov-
ernment also shares their concern. But it
is not that they are oblivious of these facts.
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Nor is it that we are complacent. The
situation is being watched and it was per-
haps more with that end in view, than the
future needs that would accrue, that we
imported foodgrains from the United
States. At that time probably hon. Mem-
bers were not very happy about the im-
ports. But now if I ask some of them
on the Opposition benches, they probably
would advocate for more food imports;
but I do not think at the present fime we
consider it mecessary. We shall wait for
the coming crop, the rabi crop.

Large amounts of money have been
given to the States to help the farmers to
raise the rabi crop. The order of the
total short term loans this vear, for kharif
and rabi has been mabout Rs. 250 crores
which is very high. We distributed Rs.
113 crores for kharif alone and the rest,
out of Rs. 250 crores has been allocated
to the States for rabi. The farmers would
be able to buy seeds, fertiizers and pesti-
cides and other things. We hope, with the
efforts of the Central and State authorities,
if enough power is provided to the farmers
for their tubewells and if my colleague
in the Ministry of Irrigation sees to it that
water from the reservoirs, as for as possi-
ble, is released for raising the rabi, there
should not be difficulty, in my view, in
meeting the situation. We bave seen a
much ‘worse period than this in 1979-80,
And we managed the whole situation with-
out importing any foodgrains from outside.
After that, we had acquired some ex-
perience, some expertise and some confi-
dence. Though I agree that the situation
this time has been compounded on account
of the flood and drought accruing in
seriousness simultaneously in parts of the
country, the Central Government has taken
speedy action.

For drought, Andhra Pradesh sent
us a memorandum on 30th of Septem-
ber. Ang the team would be visiting there
within two-three days. We have not taken
long in deputing a central team.

A memorandum was received from
Bihar. From 20th to 22nd of Sep‘=mber,
our central team visited the State. The
report of the central team was received
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within a week. Hon. Members would
fow be convinced that delays do not take
place in these matters. And the report of
the central team has already been discus-
sed by the “high level committee on 13th,
two days ago. A decision has now to be
taken in the Finance Ministry and the re-
lief will be sanctioned within a few days
time. But there is a margin money avail-
able with the State and with that, the State
can start the relief work. Apart from that,
when 1 visited the State, 10,000 tonnes of
foodgrains was ordered to be released as a
special case, to see that the people get
their supplies of foodgrains in flood affect-
ed areas,

The team has visited Maharashira on
receipt of the memorandum from that
State. And the visit of the team did not
take much time. From 3rd to 6th our
central team visited the State. Their re-
port should bk available to Agriculture
Ministry in a few days time. Immediately
it will be processed and placed before the
high level committee.

For Orissa, the report of the central
team was received on 7th of this month.
It will be discussed by the high level com-
mittee. Probably, it has been discussed
today, the 15th, Wwithin five days of the
receipt of the report from the central
team. Orissa has also been helpéd other-
wise as an interim measure. The Prime
Mitiister visifed that State. Rs. 15 crores
have been sanctioned immediately as
aAdvance money.

SHRI CHITTA BASU: Did they ask for
Rs. 60 crores?

RAO BIRENDRA SINGH: 1 would not
g0 into that. If you like to know what {he
States demanded, that is a different matter.
I will stick to drought sitmation. Bat
Orissa asked for Rs. 57.93 crores against
drought.

Many hon. Members have talked about
the drought conditions in Tamil Nadu.
The situation is being watched by the
State Government. This is the report we
have received. We have not received any
memorandam from that State so far. I
do not know what you expect the Cen-

tral Government to do when the State
Government itself wants to watch the
situation further.

PROF.  MADHU DANDAVATE:
Tamil Nadu may be watching when you
are giving assistance,

RAO 'BIRENDRA SINGH: I will come
to that.

U.P. has been very badly affected, no
doubt, from drought. 46 out of 57 dis-
tricts are drought-affected areas. The
Central team visited the State between
20th and 24th and the report of the team,
which has been received already, will be
placed before the High Level Committee
on the 19th—the date has been fixed—
and the relief will be sanctioned.

West Bengal has already received the
Central Team and the relief sanctioned
is Rs. 24.77 crores or so....(Interrup-
tions) 1 agree. I do not say that the situ-
ation has not worsened after that. That
was the report for the pre-monsoon pe-
riod, when the mains were expected. The
rains failed in West Bengal. I entirely
agrée that West Bengal is also one of
the ‘badly affected States.

Madhya Pradesh has not semt us any
memorandum on drought. Rajasthan also
has not sent any memorandum for the
post-monsoon  period. . . . (Inferruptions)
But it does not mean that they are not
discussing the matter with us. The Chief
Minister of Madhya Pradesh saw mie.
The Chief Mimister of Rafasthan also dis-
cussed the situation there with me a few
days back.

SHRI TRIDIB CHAUDHARI (Ber-
hampore): The West Bengal Government
wanted another Central Team to go there.

RAO BIRENDRA SINGH: I do not
know whether the = Central Team Should
be absolutely essential there. We can dis-
cuss the matter here also. Our officers
could call the West Bengal officers. The
Central Team has already  visited that
place. On receipt of a memorandum for
the post-monsoon period, we can decide
what should be done. But we should get
a full report from the West Bengal Gov-
ernment,
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" SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): You have ad-
mitted that the situatiom in Wekt Bengal
is very bad. But them you say we can
consider whether tho temma shounld go
there or we should discuss, that you are
waiting for the full report and all that.
We know that it will take somo time. In
between, what do you propose to do to
alleviate the suffering of the people, by
the State Govemiment maintaining the
rationing system? After all, starvation..

RAO BIRENDRA SINGH: If you
have got patience for some time, I will
come to that.

Some States suffered from floods also.
Andhra Pradesh wanted some assistance.
Since the damage was not reported to
be of a very large extent, the State were
advised that they could meet the expen-
diture out of the emergent money at
their disposal.

To Assam we are sending a team. It
should be visiting the State between 18th
amd 21st of this month. Then we shall
sec what relief is to be given to Assam.

So far ns Bihar is concerned, the Cen-
tral team has already visited the State,
the report has been received and it has
been considered already by the High
Level Comnimittee. '

Madhya Pradesh has sent a memoran-
dum on flood. It has not sent any memo-
randum on drought so far. The memo-
randum of Madhya Pradesh Government
will be discussed here in a meeting of the
inter-ministerial group or perhaps it has
already been discussed yesterday. I have
not yet received the report; we shall see
whether Madhya Pradesh also deserves
some assistance,

-
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Karnataka got floods twice. A, memo-
randum was received after the first wave
of fioods and then again, after the second
wave of floods they asked for an amount
of omly Rs. 99 lakhs against damages in
the first wave and Rs. 19 lakhs for da-
mages in the second wave. The Central
team has not been deputed to Karmataka,
but the matter will be discussed or has
been discussed in the Inter-ministerial
Group and assistance even without the
Central Team visiting the State can be
given if we know exactly what is needed.
Orissa also suffered from floods.

PROF. MADHU \DANDAVATE:
Have you received any memorandum
from Maharashtra about drought?

RAO BIRENDRA
Maharashtra we have
memorandum.

SHRI HARIKESH
will not send.

SINGH: About
pot received amny

BAHADUR: He

RAO BIRENDRA SINGH: We are
awaiting. No memorandum from Maha-
rashtra on drought has been received so
far.

The same is the case about Orissa.

SHRI RAM VILAS PASWAN: That

is not a part of rashtra. That is ‘Maha
Rashtra’.

RAO BIRENDRA SINGH: The State
suffered from two waves of floods. The
report of the Central Team has been re-
ceived and it has probably been discussed

already today by the High Level Com-
mittee.

About the State of Uttar Pradesh, the
Central Team has already visited the
State emd the report of the Central Team
will be discussed on the 19th of this
month.

These are the various reports about the
States suffering from flood and drought
which are being processed.

I am sorry. Maharashtra has sent a
memorandum,

PROF. MADHU DANDAVATE:
After the expansion of the Cabinet?
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RAO BIRENDRA SINGH: Mabha-
rashtra has sent a memorandum, the
Team has visited the State between 4th
and 6th of this month, but the report 1s
awaited. The report of the Team has not
been received. Maharashtra has already
beem visited by the Central Team.

SHRI CHANDRABHAN ATHARE
PATIL (Ahmednagar):  The Mabharash-
tra Government has submitted a memo-
randum asking for Rs. 131 crores to meet
the drought situation.

RAO BIRENDRA SINGH: Yes, Rs.
131 crores, out of that Rs. 27 crores or
so is for drinking water supply. (Inter-
ruptions). We shall see how much can be
sanctioned because we go according to
certain norms.

Hom. Members would agree that pri-
marily it is the responsibility of the State
Governments. The State Governments
raise their own revenues. On the one side
there is increasing talk about the autono-
my of the States and interference by the
Centre unduly, but when there is any
calamity and suffering, the State Govern-
ments want to throw the entire blame on
the Government of India. (Interruptions).
But the Government of India has to work
within certain limitations. The Govern-
ment of India’s exchequer also is not un-
Jimited.

il T MR w@®Em o TSl
79 997 @ qIg T Fqq 3 |

PROF. MADHU DANDAVATE:
Drought is always in the State. That will
never be in the Centre.

RAO BIRENDRA SINGH: I would
not like to go into questions which have
been discussed earlier also, on many oc-
casions, about the production in agricul-
ture, how we have increased it, what
measures we have been taking to increase
the production further, our distribution
system and all these things. But ome very
important point which Shri Kamal Nath
raised should go home at least at this
time. It is different that you forget again
after some time. But when it is a question
of procurement, building - up of buffer
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stocks with the Centre, some very res-
ponmsible leaders of the opposition go to
the extent of saying or exhorting the far-
mers not to bring their foodgrains to
mandies, not to sell to the Government
agencies. Then where do you think the
Central Government can build its buffer,
by raising crops on the roads in New
Delhi?

3
SHRI RAM VILAS PASWAN: Unless
they get Some reasomable price. Subject

to the condition f& Taer wrew foFaT
F g 3 | fRwt F oo @Y 3 awd &
afes guy 3w F frama &1 T &Y St

AT gRaE

RAO BIRENDRA SINGH: Would
you ever understand, Mr. Paswan, the
economics of food policy?

SHRI RAM VILAS PASWAN: Yes.

Mo AT F wTgr
SN BE CAR-CLE N ARG S
gAY TEAE ¥ Harfaw 9o
YRR B - Gt ) Ol G | (g

RAO BIRENDRA SINGH: And the
foodgrains then can be sold by the far-
mers at Rs. 200/- a quintal, as probably
you would like to demand for political
considerations amd then everyihing would
shoot up and the Central Government
would have to bear a subsidy of Rs.
5,000/- or Rs. 10,000/- crores to supply
to the consumers at the rate that you
would like them to be supplied.

st wm fasm wwam o omga
ey F frgtal &1 T g9+ fagmEr
qegde fF @ gw W@ T wR
ar faemt ¥ = &Y wwT ¥ e WY
B oW o§wa g |
RAO BIRENDRA SINGH: 1 know

more about kisan than you. I can chal-
lenge you.

SHRI RAM VILAS PASWAN: You

are now a Minister and not a kisan,
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RAO BIRENDRA SINGH: I live em-
tirely on my agriculture. Probably you
;:nay have some other income. But 1 find
and I do
not have any irrigated land either. I know
what is good for the farmer and what is

enough. This is a different thing-talking

these prices are remunerative

about higher prices.

PROF. MADHU DANDAVATE: 1
will give you a very happy experience be-
cause you and Shri Kamal Nath rightly
raised that point. Last time when there
at that

time we were in Socialist Party and we

was ‘a8 famine in Maharashtra,
took out processions from various vil-
lages urging people, in national interest,
to give more levy and organise them and
then the Chief
lated our party for doing all this.

Minister had congratu-

RAO BIRENDRA SINGH: T am
grateful to you. I wish some of us could
learn from you. Some of these gentlemen
could follow in your footsteps. One has
to be responsible even in politics.

Wt tm faam qEm . s
#Y frars &Y &1 @ & @ aw R
e € wew ¥ fau gw foeer
& arev & W g A g ¥ gree
# fqu gw & T @t gwR
Tay * faw §

RAD BIRENDRA SINGH: Were you
not ene of those who said—do mot bring
sugar-rane to the factories, do not bring
foodyrains to the mandies, do not sell to
the Government agencies. If you are
seriony about that, do you have any
claim on Governmemt stocks?

SHNI RAM VILAS PASWAN: Yes.
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RAO BIRENDRA SINGH: No. 1
would come to some of the points con-
cerning various States particularly men-
tioned. I would ask for your permission
to deal first with West Bengal.

MR. DEPUTY SPEAKER: They are
large in number.

RAO BIRENDRA SINGH: I am grate-
ful to them. They have taken a lot of
time of the House in the discussion. They
are also prepared to listen. If only the
number of Members present were the
indication of the sufferance, West Bengal
is the worst sufferer.

MR. DEPUTY-SPEAKER: For the
last two days they are present.

RAO BIRENDRA SINGH: Mr. Samar
Mukherjee , Mr. Chitta Basu, Mrs. Geeta
Mukherjee and many other friends from
West Bengal and some friends from other
States like  Mr. Harikesh Bahadur and
Mr. Paswan have taken up the cause of
West Bengal. They have raised a question
about the Central Govemment.. ..

AN HON. MEMBER: The Prime Min-
ister’s visit,

RAO BIRENDRA SINGH: The Prime
Minister’s visit is a different thing. That
is not a part of the relief—whether it is
the Prime Minister herself or the Prime
Ministers ~Ministers or the machinery
under her that looks into the matter, it is
the same thing. Ultimately. . ..

PROF. MADHU DANDAVATE: Mr.
Minister, don’t go on record that the
Prime Minister’s visit is mot a relief.

RAO BIRENDRA SINGH: The Prime
Minister’s visit—if she could find time, I
shall be very happy. For that, I am with
you. Whenever she gets and finds time,
she is visiting almost every place where
she thought that people were suffering.
And your appeal has certainly reached
her and your Chief Minister from West
Bengal has also met her and must have
requested her. Let us see durimg these

busy days in front of her whether she
can find time.



»

Sir, one very important point—most of
the hon. Members have made a suggestion
and it is accepted that irrigation must be
extended. Those ‘States which are suffer-
ing from flood and drought have the
lowest percentage of irrigated land.
Wherever irrigation has been sufficiently
increased, the floods have stoped or re-
duced at least, or drought has also been
‘mitigated.

SHRI HARIKESH ' BAHADUR: You
were telling something about West Ben-
gal which we have raised.

RAO BIRENDRA SINGH: West Ben-
gal has complained that NREP work has
been stopped already. You, Mr. Hari-
kesh. Bahadur, you have also stated about
Bihar that in Santhal Parganas, NREP
has been stopped. 1 do not know how
hon. Members could make such a state-
ment that NREP  work has been
stopped. We are re‘!éasing funds.
We are releasing food-grains for NREP
This is very much a programme that is
being implemented—National Rural Em-
ployment Programme. It is a very bene-
ficial programme. NREP and IRDP
are. . ..

SHRI RAM VILAS PASWAN: Exouse
me for interruption. Let the  Minister
say what is the difference between NREP
and Food-for-Work Programme. In
Food-forw-Work Programme, 4 kilos were
givem. There is only ope kilo under
NREP.

RAO BIRENDRA SINGH: Food-for-
Work Programme has been re-named as
National Rural Employment Programme
with greater emphasis on employment of
the people—and not distribution of cach
doles ‘and food-grains, That is the diffe-
rence. There were no norms under that
programme which you undertook. Even
5 kilos of food-grains were given to one
worker and' if there were 4 or S of them,
all of them came for work in a day, It
means, 25 or 30 kgs of food-grains
which would be taken by them. Would
they be able to consume it in a day?
These were all soled in the black-market.
There was no point in the programme.
(Interruptions.) Now, we have stream-
lined - this programme. One-third of the
component would be in kind—up to 1 k.g.
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One person cannot comsume even 1 k.g.
None of you can.

SHRI HARIKESH BAHADUR: 1
made a different point that the work had
not been undertaken in various States.
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RAO BIRENDRA  SINGH: It is

wastage of money. That was all wasted.
Now the programme is being implemented
in the right way. 60 per cent of it is
for wages and 40 per cent is material
so that durable assets are created in the
villages. Not that just the work is done and
it is washed off and the officers, the people,
who are supposed to be looking after this
programme can also make something out
of it.

Now, the programme i3 streamlined.
The guidelines have been provided. 1
am glad, even West Benga] has agreed to
implement the programme according to
our guidelines through the panchayats and
others, The district steering committees
have been formed. I am going to give
figures. about West Bengal. They would
again say that there is a dispute about
figures. But I do not know how I can
accept their figures.

Ll
SHRI CHITTA BASU: Don't accept our
figures; you give us more.

RAO BIRENDRA SINGH: If you do
not give any account, we go on giving even
then. Is that a reasonable attitude?

On 1-4-82 in the beginning of the year,
according to our accounts, West Bengal
had Rs, 13.38 crores out of the NREP
funds unutilised. The certificates of -utili-
sation have not been sent to us. They
have pot sent accounts so far. Itris Octo-
ber now and this amount is -outstanding
from 1st April.

SHR1 SAMAR MUKHERJEE
(Howrah): I am explaining the difficulty.
This scheme is conditioned with a match-
ing grant. If they give Rs, 50, the State
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Government has to give Rs, 50. If the
State Government finance is not in hand,
the scheme may be delayed. You try to
understand the whole thing. It is not that
you have given Rs. 13 crores only for free
expenditure. It is a matching grant.

Secondly, we are not doing the job
through contractors. Where the panchayat
is in charge of using this grant, they are
preparing detailed reports. So, there is
natural delay by the panchayats sending
back these reports. The work is not done
through the contractors. The contracters
can immediately give reports which are
not genuine. But panchayats reports are
genuine. That is why there is delay. But it
should not be taken as an excuse that be-
cause the reports have not been submitted,
in time all subsequent grants have to be
stopped. That is the main complaint.

RAO BIRENDRA SINGH: ] am sorry
I cannot take this argument also as an ex-
cuse for not sending the reports because
every other State js doing it all over the
country............ (Interruptions)

SHR1 CHITTA BASU: They are doing
it through comtractors... (Interruptions)

SHRI SAMAR MUKHERIJEE: All the
details are being collecteq and the reports
will be submitted by December.

RAO BIRENDRA SINGH.: Every State
is doing it through the panchayats. If
every other State can send the certificates
in time, why can’t West Bengal? I do not
accept that position at all.

SHRI CHITTA BASU: 1In U.P, it is
done through contractors.

A

SHRI VIRDHI CHANDER JAIN: It is
dope through the panchayats.

RAO BINRENDRA SINGH: The oaly
irregularity in U.P. was that fumds for
NREP, were distributed to Departments, to
undertake works in the villages. Now,
that has been stopped under our instruc-
tions. They are not doing it any longer.
We insist that the works must be done by
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involving the panchayats. That is being
done all over the country and every other
State is sending reports in time. If they
supply us the accounts if they give us
utilisation certificates,’ then there is no
problem. 'We do not insist on certificates
for full utilisation. It is only for 50 per
cent ufilisation to enable us to release
further sums for the next quarters, But
they have not done it. Yet, they keep
on shouting all the time that the Central
Government is responsible; it is discri-
minating against West Bengal. West
Bengal has to its share Rs. 6.74 crores
out of two quarters of NREP. That s
our ghare. We have to give Rs, 6.74
crores to West Bengal. That is the
balance. They have-got R. 13 crores and
odd. They may have utilised. I do not
say that hag not been utilised. But certi-
ficates should have been furnished. It
is now 6-7 months, Even after this year
started, after, March, no Certificate has
been submitted.

MR. DEPUTY SPEAKER:
Let the Hon. Minister say.

Yes, yes.

SHRI SAMAR MUKHERIJEE: You
give an assurance. Now, this is acute
crisis. On this technical argument...

RAO BIRENDRA SINGH: But this
hag been going on for the last three years.
For the last three years, in this House, it
ig the same thing. Nothing new. Every
time you raise thig question, every time
I request you to observe the rules.

SHRI HARIKESH BAHADUR: Un--
fortunately, no Member from UP is here
on Treasury Benches.  Otherwise. I
would have asked him whether any work
is done in UP or not. From UP and
Bihar, from both these States, there is no
Member. Otherwise, I would have asked
them. False Certificates are being given
in place of actual certificates.

MR. DEPUTY SPEAKER: Either
this Certificate or that Certificate, They
want only a Certificate!

No Government can follow one pro-
cedure for one State and another pro-
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cedure for sdme other State. They will
have to follow the same procedure for
all States.

RAO BIRENDRA SINGH: The same
programme continues,

SHRI HARIKESH BAHADUR: They
are doing the work. That is why they
are not able to...

SHRI SAMAR MUKHERJEE: Now it
is admitted that they are not giving fur-
ther money.

RAO BIRENDRA SINGH: In our
books, they should have, if we release
this amount, Rs, 26,86,00,000 for em-
ployment geperation in West Bengal. Let
them send the Certificates. We shall
release the amount. There is also 9.000
tonnes of foodgrains additional, for
NREP, straightaway. Why are you not
asking for it? But you at least...

SHRI SAMAR MUKHERJEE: My
point is you have kept pending the release
of all these stocks.

RAO BIRENDRA SINGH: You bave
to follow the rules,

SHRI SAMAR MUKHERJEE: Yes.
Here it ig technicalities. When people
are dying, you are harping on techni-
calities. '

RAO BIRENDRA SINGH: People
are not dying. Why did you not observe
the rules then.

SHRI SAMAR MUKHERIJEE:* 1 told
you the difficulties. You have to under-
stand them and Chief Minister has given
a categorical assurance,

RAO BIRENDRA SINGH: I will
make thig concession as a gpecial case for
West Bengal. You give me an assurance
on behalf of the West Bengal Govern-
ment that by such and such date, Certi-
ficate will be given.

- SHRI SAMAR MUKHERIJEE: 1 give

assurance. You relax this technical
difficulty.

RAO BIRENDRA SINGH: No. You
give assurance that these accounts which
bave not been furnished for more than
one year or two years or three years, you

will send a Certificate by such and such
a date, I wil Iget this amount 9.000
tonnes of foodgraing released.

SHRI SAMAR MUKHERIJEE. Very
good. 1 also assure you.

RAO BIRENDRA SINGH: What do
you assure you?

SHRI SAMAR MUKHERIEE: 1 am
repeating on the basis of the assurance
given by the Chief Minister—he has even
told the Press Conference that you have
given this assurance—I assure you that
these accounts wil} be submitted within a
reasonable time, by December.

RAO BIRENDRA SINGH: By
December?

" SHR1 SAMAR MUKHERJEE: That
the Chief Minister hag told you.

RAO BIRENDRA SINGH: All right.
Then we will release this,

SHR1I SAMAR MUKHERJEE: Very
good.

MR. DEPUTY SPEAKER: All right.
You don’t wait till December. He does
not wait til] December!

Yes. The Hon. Minister hag agreed fo
release it on the assurance given by Shri
Samar Mukbherjee.

SHRI SATYASADHAN CHAKRA-

BORTY: It is almost an 1MF condi-
tionality.

RAO BIRENDRA SINGH: All right.
You can take it that 9,000 tonnes of food-
graing have been released and the other

amounts also will be released. But we
shal] see. ...

PROF. ¥ MADHU DANDAVATE:

That is the greatest achievement of this
debate!

RAO BIRENDRA SINGH:
only against NREP. This is additional.
Your normal allocation is different.
Normal allocation of foodgraing for West
Bengal s 2,50,000 tonnes.

This is

By all calculations, we found that this
wag a sufficient quantity for West Bengal,
normally. But now, if you have a serious

drought, we shall see how far we can
increase it,
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Regarding movement of foodgrains,
your allocation ig for thig current month
2,50.000 tonnmes. In August, the move-
ment was good. 2,75,000 tonnes was
moved to West Bengal in August.

In September, it hag slightly come
down. But, even then, it has come down
to 2.45 lakhs or 2.50 lakhs tonnmes. 1t
is almost the same total allocation for
West Bengal. So, you cannot say that
on account of movement West Bengal
hag not been able to get its foodgrains
allocated to it.

SHRI SAMAR MUKHERJEE: Np,
Sir. Two rakeg are going. That is what
the Chief Minister has complained. My
friend, Shri Mallikarjun, can verify it.
He told me to-day thai it is correct that
only two rakes are going regularly,

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): The position is this. As the
Minister has said, 2.5 lakhs tonnes of
foodgraing ought to be transported; whe-
ther they are being transported by four
rakes, five rakes, two rakes or ten rakes
that jg immaterial.

MR. DEPUTY-SPEAKER: Their re-
quest is that it ghould be regular so that
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SHRI RAM VILAS PASWAN: The
Minister of Railwayg must talk about
rakes and not about foodgrains.

SHRI SAMAR MUKHERIJEE: The
complaint is whatever is allotted that is
not reaching. That ig the main com-
plaint.

SRS

RAO BIRENDRA SINGH: I cannot
understand how they are able to mislead
you about the foodgrains. Somebody is
misleading you from West Bengal. 1
will ‘give you the figures. I say that the
movement in September was at least of
the order of the total allocation for West
Bengal. Apart from that, there—are
are about 4 lakhg tonnes of foodgrains
in stock in West Bengal. So, there
should be no difficulty. The shortage
will only be g few thousand tonnes. We
are responsible to see that what is allotted
to you ig made available to you. You
should be satisfied with that. (Interrup-
tion) You are, perhaps, under an im-
pression that the allotted quantity is not
being made available. That is what you
mean. It is absolutely wrong and I can
even give you the figures right from
January thig year. The allotment was
35,000 tonneg for the public distribution
system. The offtake wag 54.7 thousand
tonnes. In February 1982 the allotment
was 55,000 tonnes but the offtake was
53,000 tonnes. The allotment for flour
mills (wheat) was 35,000 tonnes but their
offtake was 39,000 tonnes—4,000 tonnes

the foodgrains can go to Calcutta more, Similarly, the position for the ©ther
regularly,  (Interruptions) monthg is as follows:
Month Allotment. Offtake. — e

— et e —

March 1982 60,000 tonnes

April 1982 57,000 tonnes
May 1902 .~ 60,000 tonnes
35,000 tonnes

June 1982 60,000 tonnes
“July 1982 60.000 tonnes

35,000 tonnes

34,800 tonnes e

50,000 tonnes (for PDS& Droller
Flour Mills)
33,000 tonnes

59,500 tonnes (500 less)

72,000 tonnes
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The offtake is 12,000 tonnes more than
the allotment.

SHRI SAMAR MUKHERJEE: From
this, you will understand the nature of
the demand.

RAO BIRENDRA SINGH: How can
you lift more than what we allot? It is
again the generosity.

MR. DEPUTY SPEAKER. Mr.
Minister, what was the demand from
West Bengal?

RAO BIRENDRA SINGH: The de-
mandg are not always acceptable. The
demand from them 1is now as much as
3.75 lakh tonnes whereas we are allotting
2.50 lakhg tonnes, which is the highest
in the country.

Again in August,—Mr. Chitta Basu,
Please hear it,—against allocation of
60.000 tonneg 75,400 tonnes were lifted.
Against 35,000 for roller flour mills, the
off-take wag only 21,000. For that you
are not responsible, nor are we. If ‘the
Mills want, they can take it. And the
Mills cannot be left out. They know
how to get it from the FCL

MR. DEPUTY SPEAKER: Your
own State’s wheat and rice also will be
there with you. Tt will be added to that.

RAO BIRENDRA SINGH: So, this
showg that what they say is absolutely
unfounded. Whatever is allotted is made
available. The off-take is in many
months, more than the allotment. It is
on account of this relaxation for what-
ever wag left off that has been allowed
to be lifted.

SHRI VIRDHI CHANDER JAIN:
What about Rajasthan?

RAO BIRENDRA SINGH:
I have dealt with West Bengal,

- PROF. SATYASADHAN CHAKRA-
BORTY: One point. The West Bengal
Government hag reduced the ration in
Calcutta by one K.G. If everything is
all right, how can you explain this, since
you are giving the figures?

RAO BIRENDRA SINGH. Ask your
Government,

I think

PROF. SATYASADHAN CHAKRA-
BORTY: Your statisticc must be wrong.
Otherwise why should they reduce the
ration? No Government can do it. You
will not do it. If it ig available how can
you explain it? There must be some-
thing wrong.

RAO BIRENDRA SINGH: There is
nothing wrong. The only thing that is
wrong is, you are always politiqking.

PROF. SATYASADHAN CHAKRA-
BORTY: Reducing ration in our own
country, in our own State!

(Interruptions)

MR. DEPUTY SPEAKER: West
Bengal is over. Now, Rajasthan,

RAO BIRENDRA  SINGH: Every
hon. Member must feel assured that all
the foodgrain stockg that we maintain are
for the poor.

MR. DEPUTY SPEAKER: Yes, that

1s correct,

RAO BIRENDRA SINGH. How can
we allow anybody to starve? We are not
going to send it outside. We collect it
from the peopnle. We distribute it for
the people. But we have to at least see
to the genuineness of demand from each
place. There is no discrimination in the
case of any State.” We did not allow
any starvation deaths to take place in
1979-80 and we are certain that there

will be no starvation deaths. (Interrup-
tions) ‘

MR. DEPUTY SPEAKER: Mr. Chitta
Basu there are 22 States in India; we
have covered only one State. All the
other 21 States are yet to be covered.

_ RAO BIRENDRA SINGH: I think
It was Mr. Harikesh or Mr. Paswan who

said that one starvation death had taken
nlace In Vaishali,

SHRI RAM VILAS PASWAN: In
my constituency.

MR. DEPUTY SPEAKER:
only said that.

RAO BIRENDRA SINGH: Out of
the whole country, they could cite the
only instance of starvation death in the
constituency of Mr, Paswan in Bihar,

Harikesh
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MR. DEPUTY SPEAKER: Even that
you should not allow.

RAO BIRENDRA SINGH. After en-
quiry we have found this. We have got
the report from the Collector that this
man died of disease and sickness, (In-
terruptions)  After visiting his home, the
enquiry report wag sent, that there were
foodgrains in the house. (Interruptions)
Mr. Paswan does not know. He has not
visited his home, but the Collector has.

o T faw® 9lkq. 7 g gEr q
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MR. DEPUTY SPEAKER: We do
want any starvation death. We don’t
wish. We don’t want any  starvation

death to take place in India.

RAO BIRENDRA SINGH: There
were also plantains planted in the house.
(Interruptions) Bananas, plantains, They
were planted ang bananag were there and
the fruits were there still hanging. The
foodgrains were in his house. How can
you say that there was a starvation death?

(Interruptions)

Now, Rajasthan is another State which
has been badly affected.

SHRI VIRDHI CHANDER JAIN:
What is the allocation for Rajasthan?

RAO BIRENDRA SINGH: Rajasthan
has got the maximum relief from the
Government of India. 1 admit that Rajas-
than hag been suffering badly, but Jook
at the amount of relief also sanctioned
for Rajasthan. A total amount of
Rs. 184.23 crores has been sanctioned
for Rajasthan during 1979-80, 1980-81,
1981-82 ang 1982-83. For this post mon-
soon period, no Memorandum has been
received from Rajasthan.

SHRI VIRDHI CHANDER JAIN:
I want to know the allocation of wheat.

RAO BIRENDRA SINGH: Recently
my Ministry hag discussed a few points
which Rajasthan raised. An amount of
Rs. 23.80 crores was sanctioned in
February, 1982. 1t was for generation
of employment for 19.18 lakh mandays.
Now, Rajasthan Government wants that
apart from this, whatever the additional
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amount has been gspent by Rajasthan.
that should also be sanctioned. Our
practice ig to remain within the ceiling
sanctioned, We cannot take the actuals
into account. That is not possible.
Otherwise  every State will start saying
that we have gpent so much more and
the Centre should also sanction that
amount. After full consideration of the
situation, sanction has been issued and
that is to remain within the ceiling laid
down. Then Rajasthan requested for
Rs. 40 lakhg for drinking water supply
to cattle and Rs. 12.21 crores for drink-
ing water supply for human beings which
were to be spent by 30th of September,
1982. For that, the period should be
extended upto March. This was one of
the requests made by Rajasthan.

SHRI VIRDHI CHANDER JAIN:
What about the allocation and distribu-
tion of wheat?

RAO BIRENDRA SINGH: You will
be glad to know that we have agreed to
extend thig period. If Rajasthan is so
badly in need of thig money; why did
they not spend that money within this
time? We have decided to extend the
period upto March. Now, about 24,000
tonnes of wheat was sanctioned in Janu-
ary. The quantum has been gradually
raised. For September. wheat, allocation
is 27,000 tonnes.

SHRI VIRDHI CHANDER JAIN:
It is too meagre a quantity compared to

the population of the State. You must
consider thig point.
RAQ BIRENDRA SINGH: But the.

public distribution system is not expected
to look after the entire need of every
man in India.

SHRI VIRDHI CHANDER JAIN:

But you have given 2.4 lakh tonnes for
West Bengal.

RAO BIRENDRA SINGH: The situa-
tion in West Bengal is different. In
Calcutta, statutory rationing is there. It
is on a different footing. It has been
done on the basis of rationing. But for
the rest of the country, supply is avail-
able both from the free market and also”
through public distribution gystem.

SHRI CHANDU LAL CHANDRA-

'KAR (Drug): In Madhya Pradesh parti-

cularly in Chattisgarh district, there is a
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shortage of rice. Rice supply is very

poor.

RAO BIRENDRA SINGH: We have
also been increasing rice supply to Madhya
Pradesh from time to time. On thg re-
quest of the Madhya Pradesh Govern-
ment we shall again look into their
needs'. The Minister saw me only this
morning and the Chief Minister of
Madhya Pradesh also saw me two Or
three days ago. We are Jooking into the
needs and shall also see what other
assistance can be given to Madhya
Pradesh.

Orissa has again very badly suffered.
Perhaps there is no hon. Member from
Orissa present, and, therefore, I need not
say much about it.

MR. DEPUTY-SPEAKER: Shri
Nityananda Misra is there.

RAO BIRENDRA SINGH: When
there was cyclone, 56 crores of rupees were
immediately sanctioned for relief. 15
crores of rupees advance Plan assistance
hag been given. I have given informa-
tion of what we are doing in the report
regarding drought and flood in Orissa.

1 will now leave some of the States
and go to Tamil Nadu and Orissa, I
have one grievance against these two
States. Again you will probably say that
this ig not the time. So many Members
from Tamil Nadu have complained that
foodgrain is not available there. ~When
they expect something from Government
of India, you would please agree that the
Tamil Nadu Government ghould have
cooperated with the Government of India
in food policy. They procured rice any-
thing between 4.5 and S5 lakh tonnes
last season. They did not hand -over
anything to the Centre on the ground that
they will manage their food requirements.
If they keep all that they procure, and
they do not hand over anything to FCI.
how can they put a claim on the Govern-
ment of India? Even now as on Ist
September they have got in their stock
3.76 lakhs tonneg of rice. They are
keeping their stock and they are putting
a demand on the Government of India,
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Similarly, the State Government of
Orissa refused to hand over anything to
the Government of India for the Central
pool, and when we asked them, they
said that they would manage their food
situation. They wanted it to be left to
them. We said. ‘O.K., you are off our
head, and you look after your own food
requirements.” But in June they started
demanding. We do not know how they
utilised their stock which they had col-
lected. If the Stateg do mnot contribute
anything to the Central pool, how can

" we find it possible to meet the require-

ments of all Stateg from Punjab and
Haryana alone. Then, there is the ques-
tion of West Bengal Memberg asking for
permission to purchase foodgrains from
Punjab and Haryana. They do not know
the implications. That will be at a higher
price than the procurement price. The
States would charge as they like. And
then when the procurement season comes,
why should they not keep everything to
themselves, why ghould they sell it to the
Government of India or the F.CIL if
they can charge higher prices from the
other States?

MR. DEPUTY-SPEAKER: You can per-
mit the State Governments to procure food.
graims. If the Chief Minister of West Ben-
gal i influential enough, he can speak to
his counterpart in Andhra Pradesh or any
other State and procure rice if it is avai-
lable. He can even take it on loan.

RAO BIRENDRA SINGH: We do
not permit that; they cannot get.

PROF. MADHU DANDAVATE: Af-

fluent States will pay more price and the
poor States will suffer.

RAO BIRENDRA SINGH: Those
people who have sold their foodgrains to
Government at procurement price, how
would they feel when the State Gov-
ernment and the traders make money by
selling it to the other States at higher
prices? The surplus States give us most of
the foodgrains. These State people will
suffer because prices will shoot up; there
the consumers will suffer. Therefore, we
have to be very careful in the matter.
After the floods, we allowed Orissa to pur-
chase 10,000 tomnes from Andhra Pradesh
Corporation as a special case,
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PROF. MADHU DANDAVATE: On
this we agree with you.

RAO BIRENDRA SINGH: Of course
a case can be considered on merit indivi-
dually, but we do not like this policy, nor
would it be in the national interest. 1If we
allow all States to buy and seli freely, then
what is the use of the FCI being there and
the Central Government adopting some
responsibility. There will be no food mana-
gement at all and everything will go topsy-
turvy.

SHRI CHITTA BASU: Then you have
to meet the needs of West Bengal.

MR. DEPUTY-SPEAKER: He has
explained the proposition.

SHRI CHITTA BASU: The proposition
is, either you meet the requirements of the
State or allow the State Government to
purchase. This is the thing.

RAO BIRENDRA SINGH: In the end,

- I would only appeal to the Hon. Members
' not to create a psychology of scarcity and
create panic. We are not only hopeful, but
we are confident that there will be no di-
fficulty in meeting the requirments of the
people; there will be no question of starva-
tion at all. The Cemtral Government will
give the maximum assistance to the people
of the States, who have been suffering.
But at the same time the States also should
come forward and grow enough foodgrains

:

!
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for their needs. Every State should try to
become self-sufficient. Of course some
States have difficulty. Their climate does
not allow.

PROF, MADHU DANDAVATE: All
States can never be self-sufficient.

RAO BIRENDRA SINGH: Yes, all

Stateg cannot be but to some extent they
canm.

There is now a craze for raising planta-
tion or cash crops like the sugar-cane. Why
should they always go on increasing the
cash-crop production? Foodgrains is a thing
which the country needs always and it will
be in short supply in the emtire world. And
India is in a very fortunate position. It
has a very suitable climate. It has a very
large area that is cultivable, more than
even the large countries have. And there
is plenty of water underground as well as
on the surface. We can certainly be a gra-
nary of the world if our plans succeed, if
all people cooperate, if everybody wants
to raise production and takes interest in
agriculture. I hope a day will come when
India will get out of this muddle and all
these difficulties.

22.00 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Saturday, October 16,
1982/ Asvina 24. 1904 (Saka).



